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STATUS REPORT OF A.P. POLLUTION CONTROL BOARD IN THE MATTER OF 

O.A.NO.317 OF 2022(PB). 

 

 The Original Application (O.A.) No.317 of 2022(PB) has been registered in Hon’ble 

National Green Tribunal (NGT), New Delhi based on email sent by Mr. Bachu Naga 

Venkateswara Rao & Ors. Eluru, Andhra Pradesh in the matter of operating Municipal 

Slaughter house in Town Survey No.1707/3 in municipal corporation area of Eluru located at 

10th Ward, Madepalli, Bhimavaram Road, Eluru, Andhra Pradesh. 

 The Hon’ble NGT in its Order dt.10.05.2022 constituted a Joint Committee comprising of 

CPCB, State PCB and Collector, Eluru and directed to verify the factual position, look into the 

grievances of the applicants and take remedial action in accordance with law by following due 

process. The Joint Committee met on 06.07.2022 and visited the Slaughter house operated by 

Eluru Municipal Corporation. The report dt.29.07.2022 of the joint committee was filed before 

Hon’ble Tribunal. 

 The Hon’ble NGT (PB) heard the matter on 04.08.2022 and directed the Andhra Pradesh 

Pollution Control Board (APPCB) to file further report with details regarding compliance with 

directions given by Hon’ble Supreme Court vide order dated 23.08.2012 in W.P. (Civil) 

No.309/2003. APPCB has filed status report on 29.10.2022 before Tribunal in the matter. 

 Further, the Hon’ble Tribunal vide Order dt: 03.03.2023 opined that some aspects were 

not referred to at the time of arguments and require clarification on the following (Point No.8 

of Order dt: 03.03.2023). Copy of order is enclosed as Annexure-A. 

 

The present status of the municipal slaughter house of Eluru is submitted below: 

Point No.8 of Order dt: 03.03.2023 

 

      Further, the CTO given by the ASPCB to the Project Proponent was valid upto 
16.01.2023 which has already expired and present status regarding the same is required to be 
ascertained as to whether the Slaughter house is thereafter functional or not. The Project 
Proponent has entered into an agreement dt: 0.03.2021 with M/s.LAHAM Food Products Pvt. 
Ltd. for disposal of the waste water generated by the Slaughter house and extracts of the 
record maintained regarding disposal of waste water upto 10.01.2022 has been produced by 
the Project Proponent but record subsequent thereto has not been produced. The Project 
Proponent has submitted that 10 KLD ETP is under construction and the slaughter house is 
being modernized but no specific timelines have been given. 
  
 The Slaughter House vide R.S. No.1707/3 at Madepalli Road in Division 10 of Eluru 
Municipal Corporation in the year 1945 to a road area of 1.50 Acres. In the Slaughter House, an 
average 100 to 120 goat/sheep will be slaughtered per every day. 
 
 The existing slaughterhouse is renovated with 15th Finance grants under 2020-21 to a 
worth of 100 Lakhs for modification of existing slaughter house as per FSSAI standards and 
PCB norms with fixing of wall files, cladding, VDF flooring, and Aluminum Doors & windows. 
The work consists of modification of existing 2 no., of building with food safety standards 
authority of India and Pollution Control Standards including 10 KLD effluent treatment plant 
construction with maintenance of plant for 2 years’ period.By modification of existing effluent 
treatment plant, the following components are arranged. 
 
1. Bar screen chambers - 2 no.s 
2. Oil grease Tank   - 1 no. 
3. Raw water Tank   - 1 no. 
4. Equalization Tank  - 1 no. 
5. Aeration Tanks   - 2 no.s 
6. Sludge settling Tank  - 1 no. 
7. Sludge holding Tanks  - 2 no.s 
8. Clear water Tank  - 1 no. 
9. Machine room with multigrade filters and activated carbon filter. 
10. Treated water Tank  - 1 no. 
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 The Eluru Municipal Corporation is transporting the wastewater to M/s LAHAM Food 
Products, Tanuku, West Godavari as per agreement concluded dated on 20.03.2021 after 
pretreatment sent till 30-11-2022 and enclosed in Annexure 3. About 80 to 100 Kgs of dung is 
generated only as solid waste and which is used for conversion into compost at Ponangi 
compost yard located within Eluru Municipal corporation to compost as manure. The manure is 
being used in Horticulture purpose. The treated water is being utilized for plants planted in and 
around the slaughter house.A veterinary doctor is appointed for the slaughterhouse. The new 
ETP is commissioned from 01-12-2022. 
                  Pursuant to the directions passed by the NGT on 2.11.2022 the corporation has 
taken steps towards the planting of additional aromatic plants in and around the slaughter 
house enclosed in Annexure 2. 
 
The Consent To Operation (CTO) of the Board validity up to 31.03.2024 and enclosed in 
Annexure 2. 
 

                                                                                
                                                                                           

Place: Eluru Commissioner, 
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